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PRESENT. PREM SAGAR

1. Sachin Sharma S/o Sh. Kharati Lal R/o Kathua
__2. Neera] Sharma Slo sh. Manohar Lal Rio Village Mongtian Tehsil Marheen,

- ‘Bistrict Kathua, ‘
Sahil Sharma Si/o Sh. Manohar Lal Rfo Village Rajpura Tehsil Rajpura District

R
vis

|

1. RKJalla (Ex-S.S.P. Crime Branch, Jammu) .
2. Peerzada Naveed (Addl Supretindent of Police cm;: granch, Jamma).

=3 Shetambari Sharma (Dy. S.P. Crime Branch Jammu
4. Nassir Hussain (Dy. S.P. Crime Branch Jammu)

5. Urfan Wani (Sub Inspector Crime Branch Jammu)
6. Kewal Kishore (Crime Branch)
seasnnNON-Applicant

IN THE MATTR OF:- Application under section 156(3) Cr.P.C.
Applicants along with Ld. Counsel Mr. Ankur Sharma present. b A4v. Tayum Sbarias ek -
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Pacca Danga, the applicants approached the S.S.P. Jammu through Registered Post
*  dated 05-10-2019 for the registratiion of the FIR against the above named Non-

applicants but till date nothing substantial has been done by any of the authorities,

hence the application
Considered the arguments of Ld. Counsel for the applicant and the orders of

Hon'ble Supreme Court and Hon'ble High Court of Jammu and Kashmir. As per the

affidavit of Ld. Cumsﬂlfm‘apm no proceedings are pending disposal in Hon'ble
Apex Court with regard to case in question. From the gist of the complaint, cognizable

mmnﬂamwmwmum“ Therefore, application of the
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s under relevant provisions of law and report
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